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problems of Malabar and Travancore- 
Cochin.

Dr. Ram Subhai? Singh (Shahabad 
South): I beg to move:

7 AUGUST 1953 Compulsory Military
Training of Students

Before coming to the clauses, as I
said I will have to deal a little with
the nature of the industry. Among 
the sections that are to be represent
ed on the Board are the coconut 
growers and the persons employed 
by the growers of coconuts. The 
coconut husk is taken for the
industry. But the fact is that only
a small percentage is used. Mr. 
Thomas put it at 50 per cent. I 
think the statistics are not correct 
It will be about 25 to 30 per centj 
of the total husk that is being used 
for the industry. They are gathered 
by merchants, and there the part 
played by the agriculturists stops. 
The cultivator has nothing to do 
thereafter. It is taken away by 
merchants and then soaked in water 
and kept there for 9 or 10 months in 
the backwaters and then taken up 
and fibre is produced, and they are 
converted into yarn. All this is 
done on a cottage industry basis. 
Tlien they are taken to the industrial 
area in Alleppey. While speaking of 
such an industry we should be 
conscious of the fact that it supports 
at least a million people in Kerala. 
Generally the small coconut culti
vator does not sell his hysk; he uses 
it for fuel purposes. Even the more 
important cultivator_____

Mr. Ohairman: It is now 10-45 a .m . 
and we have to take up other bufi- 
ness which is before the House, that 
is, Private Members’ Resolutions. 
The hon. Member may resume his 
speech when this Bill is taken up 
next.

RESOLUTION RE COMPULSORY 
MILITARY TRAINING OF 

STUDENTS

Mr. Chairman: The House will
now take up Private Members* Re- 
 ̂solutions. The Mover of the Resolu
tion will have thirty minutes, or 
more, if required; l^e othem will 
have fifteen minutes.

''This House is of opinion that 
immediate steps be taken to 
impart compulsory military 
training to all High School and 
College students/'
The resolution, as the House will 

see, is quite an innocuous one. It 
has not been brought forward with 
the object of militarising the counti*y; 
rather, it has been suggested with 
the sole purpose of arousing interest 
among the youth to lead an active, 
cooperative and disciplined life for 
better serving the needs of the 
country. I firmly believe that by 
introducing compulsory military 
training the imagination of the youth 
could be sufficiently stirred up in a 
right direction and their health and 
physical vigour, which are keys to 
intellectual growth, could be properly 
developed. Such developments will 
enable them to be worthy citizens, 
and then and then alone they could 
be expected to continuously replenish 
the leadership of the nation and 
advance the country's growth.

The idea of imparting military 
training to the youth is not new to 
this world. It has been there since 
early history. During Roman period 
it came to be recognised that personal 
valour was imperfect without skill 
and practice. The idea of imparting 
to youth military training in leader
ship attained a fillip during the early 
years of the French Revolution and 
in 1794 that idea was given a practi
cal shape. But it lasted only for a 
few years. However, during modern 
times this idea has made tremendous 
advance and every nation of the 
world has come to realise that along 
with intellectual training its youth 
should be given military training as 
well, because military training offers 
to youth opportunities of valuable 
physical and character training. It 
also teaches them obedience to and 
respect for law and other qualities 
of good citizenship.

Here in India the virtues of good 
citizenship are all the more needed. 
Human qualities like decent be-
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haviour, fair dealings and regard for 
others* rights are fast disappearing. 
Stagnation has set in everywhere. 

The nation's life has become some
what bleak and insipid. Most of the 
Government machineries which should 
have acted as engines of advance
ment, have not shown any signs of 
being active, efficient and above 
reproach. This has resulted in the 
spreading of a sense of frustration in 
the country, particularly among the 
youth and more especially among the 
educated youth. Their number is 
multiplying each year, because of 
the annual out-turn of thousands and 
thousands of graduates most of whom 
cannot stand on their own because of 
die faults of our educational system.

This is happening at a time when 
the country is about to enter into the 
seventh year of its freedom and when 
almost half of the Five Year Plan is 
through.

So, the question that naturally 
faces us is how to extricate the 
country from its present quandary.

In this situation and having regard 
to all the efforts made by the Govern
ment and the huge amounts spent 
during the past five or six years on 
eradicating economic and social evils, 
I deeply feel that without getting the 
youth properly trained, the desired 
results could hardly be achieved.

Here, I would like to say a word 
of praise for our army. Because of 
its military quality, we have all seen 
how of all the parts of the Govern
ment machinery, the armed forces 
have got themselves quickly aind 
marvellously adjusted to the new 
situation and have shown remarkable 
courage and efficiency on all the 
fronts they were sent to. They 
have shown a remarkable sense of 
duty, efficiency and responsibility. 
Similar qualities are noticeable 
among the youth of the National 
Cadet Corps, which though a young 
organisation has endeared itself to 
the public and is, therefore, much in 
demand where dignity of labour, 
social service and team spirit are 
required.

This itself is proof positive of the 
fact that the country is in need of 
military training. People want that 
they should be imparted such train
ing which will inculcate in them the 
qua,lities of decent behaviour, team 
spirit and social service. But the 
target fixed for even N.C.C. training 
is too meagre. For junior cadets, in 
which school students are taken, the 
target is 30,000, and for senior cadets 
of college students it is 15,000. In 
all it is only 45,000 in a country 
having an overall population of about 
360 million, of which about 70 million 
are youths.

I may well mention here that the 
N.C.C. training is neitjier very diffi
cult, nor does it take much of the 
time of the students. We all know 
that out of 52 weeks of the year an 
Indian student has to attend classes 
only for about 25 weeks. In terms 
of hours it is only 550 hours, out of 
some 2,900 hours at his disposal on 
the basis of 8 hours a day. The 
N.C.C. training is given only for four 
hours in a week. Apart from that 
the school students are required to 
attend camps for about ten days and 
college students for about 15 days. 
In ah it comes to about 200 hours in 
a year, which comes to only about
9 per cent, of their leisure hours. 
It is thus obvious that students, time 
factor is no bar to introducing military 
training in schools and colleges.

It might be argued that it will not 
be possible to introduce'it throughout 
the country. I have, therefore, con
fined my resolution only to schools 
and colleges. We should in the first 
instance introduce military training 
in schools and colleges and from 
there we should spread it throughout 
the country. We have to inculcate 
this idea among the students, and if 
we make it voluntary and leave it to 
the choice of staff and students, it 
will be possible to get that idea pro
pagated among the people of the 
country. We have during the past" 
one or two years seen, that where
ver the N.C.C. cadets have gone to
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do social service ' like digging 
trenches, or constructing roads, they 
have given an excollenl account of 
themselves. I want that these youths 
should be given first class military 
training.

My proposal may perhaps be 
objected to on financial grounds. But 
I think that the sum involved will 
not be a very big one, especially for 
a Government which sometimes 
spends crores and crores of rupees 
without much justification. To 
start with the work may be entrusted 
to the physical training sections of 
the educational institutions. In every 
high school and college there is a unit 
for physical training. But these 
persons may not be well trained and 
they should be supervised by the 
Defence Ministry machinery. But 
that machinery should be improved 
to suit the new set-up. Because, 
this win be a bigger set-up than the 
N.C.C. and so some improvements 
must be effected. Besides, we are 
having our regular Army staff spread 
throughout the country, and some of 
them are also posted to N.C.C. units 
in schools and colleges. The services 
of those persons can be very easily 
utilised to train instructors for schools 
and colleges, and thus we can prepare 
a cadre for imparting military train
ing in our schools and colleges.

As regards the uniforms, today the 
N.C.C. cadets are getting uniforms at 
government cost. It is a little bit 
costly. We might introduce a very 
simple and cheap uniform. If 
Government say ‘‘we are poor'*—as 
Maulana Saheb said the other day.

5̂  ̂ j? spff ^ fernr —
they spend at times huge amounts of 
money on unnecessary things. If 
they are keen, they can easily imple
ment what they are having in their 
mind, in our schools and colleges. 
They can send those regular Army 
staff and the staff which is even now 
posted to N.C.C. units to train school 
and college instructors, so that they 
may be efficient enough to train the 
students of schools and colleges. If

students also can be encouraged to 
buy it if the finances with the 
Government do not permit them to 
provide the uniforms at government 
cost. It will not be much costly and 
the scheme will involve very little 
expenditure.

Thus I find that this scheme of 
compulsory military training in our 
schools and colleges cannot be con
vincingly opposed on any ground. 
Rather, the introduction of this 
scheme will make the students and 
the public feel that one of the major 
needs of the country has been recog
nized and given effect to because it 
will not only help in character 
building and developing the physical 
fitness and consequently the intellec
tual fitness of the students, but will 
also promote discipline, dignity of 
labour and organised social service 
among the students. And if we once 
train the students in that line, then 
that idea might spread throughout 
the country very easily. Because, 
the students are elements who can 
spread discontent as well as satisfac
tion. If theV are not properly 
trained, they can kill the govern
ment. But if they are trained pro
perly, they can bring satisfaction to 
the country and they can train the 
public to support the Government 
and thus raise the standard of the 
people and remove poverty from this 
country. If we inculcate that idea 
and promote this scheme, then every
body will be satisfied and the country 
will be led towards peace, prosperity 
and progress.'

Mr. Chairman: Resolution moved:
‘This House is of opinion that 

immediate steps be taken to 
impart compulsory military
trrining to all High School and 
College students.”
I have received notice of many 

amendments. Several of them seem 
to be out of order. The amendment 
by Mr. Jhulan Sinha is very much 
outside the scope. And siviilarly 
the one by Shri A. K. Gopalan is 
outside tho scope of the Resolution  ̂
Similarly the one on behalf of Mr.

Compulsory" Military 346
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it is a simple and cheap uniform, the Anthony is late as well as outside the
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scope of the Resolution. They enlarge 
the scope of the Resolution itself, and
I hold them out of order.
II A.M.

In regard to the rest of the 
amendments I would like that all 
those who want to move amendments 
may move them and, after that, we 
may have a discussion.

Shri tJ. €. Patnaik (Ghumsur): I
beg to move:

(i) That for the original resolution, 
the following be substituted:

“This House is of opinion that 
immediate steps be taken to pro
vide for an attractive system of 
military training for all High
School and College students so 
as to equip them for all-round 
nation building activities in times 
of peace as well as for all-out 
national defence in war emer
gencies.**

(ii) That for the original resolu
tion the following be substituted:

“This House is of opinion that 
while imparting military training 
to all High School and College 
students, . advantage should be
taken not only of an expanded 
National Cadet Corps but also
of other military and semi
military organisations in this
regard.*’

Mr.
moved:

Chairman: Amendments

(i) That for the original resolution, 
the following be substituted:

“This House is of opinion that 
immediate steps be taken to pro
vide for an attractive system of 
military training for all High 
School and College students so 
as to equip them for all-round 
nation building activities in times 
of peace as weU as for all-out 
national defence in war emer
gencies.**
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(ii) That for the original resolution 
the following be substituted:

“This House is of opinion that 
while imparting military training 
to all High School and College 
students, advantage should be 
taken not only of and expanded 
National Cadet Corps but also 
of other military and semi
military organisations in this 
regard.** :

Shri A, K. Gopaian
beg to move:

(Cannanore):

In the Resolution, for the 
words “compulsory military 
training’* the words “voluntary 
military training** be substituted.

Mr.
moved:

ChairmaJi: Amendment

In the Resolution, for the 
words “compulsory military 
training** the words “voluntary 
military training’* be substituted.

Shri U. C. iPatnaik: In moving
these two amendments I may state 
straightway that I am not opposed 
to the original resolution. The 
original resolution is not only non- 
controversial but it is one which I 
am sure will have the fullest support 
from both sides of this House. I 
have sought by these amendments 
only to emphasize upon certain 
aspects of the subject which were not 
covered by the original resolution. I 
seek to drop the word “compulsory” 
before “military training” and seek 
to replace it by the words “attractive 
system of* and seek to try to solve 
two problems that arise in this con
nection, namely, the necessity of 
creating enthusiasm and having at
tractive conditions for this proposed 
military training, and, secondly, to 
meet the objection relating to finance, 
because that must be the only objec
tion which the Ministry could raise.

This resolution deals‘with a very 
important, urgent and necessary sub
ject, namely that military training
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sive water-tight compartment. There 
is no connection between this activity 
and that activity and there is no 
contact between the Education 
Department and other Departments 
and so on. Even in Planning we 
have seen that there is no co
ordination to plan for all the require
ments of the country. It applies 
to every kind of planning. Therefore 
we are grateful to the mover of the 
Resolution that he has brought one 
aspect of this harmonious co
ordination which is going on in other 
countries viz. the utilisation of the 
educational institutions for giving 
military training. Therefore we on 
this side of the House—not some of 
us—but I think every Member of 
this House would give his whole
hearted support to the basic principle 
of the Resolution that military train
ing should be imparted to all High 
School and College students, of 
course, if funds permit.

Resolution t AyGlt§T 195S Compulsory Military 356
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should be imparted to otir young 
men, particularly to those in schools 
and colleges, and, may I add, 
according to another amendment 
tabled by Mr. Dwivedi, to the 
trainees of all the teachers training 
institutions. (An Hon, Member: 
That has not been moved). Weil, 
it is not before the House, but I 
would also press that aspect of the 
question. It is the policy of re
organisation all the world over today 
that for reorganisation of manpower, 

reorganisation of material 
resources, it is no use that a depart
ment should work in an exclusive 
air-tight or water-tight compartment, 
but various departments have to
combine together in order to give the 
desired results. Military efforts and 
civilian efforts should be combined in 
the matter of mobilisation and
training of man-power, in the matter 
of organising and developing our 
material resources. Modern nation- 
building effort presupposes perfect 
and harmonious co-ordination of
different activities and the present 
Resolution deals with one aspect of 
co-ordination viz. between the 
Defence and the Education Depart
ments. "

That is, as I submitted, one of the 
trends of modern nation-building 
viz. to co-ordinate some of these 
departments. Defence services all 
the world over are now being utilis
ed for educative purposes, for general 
education, teclmical education, 
industrial education and so on. It is 
an admitted fact that today in every 
advanced country defence service? 
are given the best training in gener;̂ *! 
education and technical education. 
That is one aspect.

The other aspect is that educational 
institutions, youth movements, youth 
organisations etc. are being utilised 
for giving military training, a sort of 
defence bias to the youngmen. These 
are two aspects of a combined ap
proach to this subject viz. combina
tion of education and military efforts.
I do not want to tell you, because 
every one of you know, that in this 
country work is going on in an exclu

Shri A. M. ThomaN
Both male and female.

Shri U. C. Patnaik: We havt>
therefore, to examine certain aspects 
so as to evolve the best system 
possible to surmount the difficulties 
in our way. On the first point whe
ther it is to be voluntary or compul
sory, I would like to point out that 
it is more a theoretical thing. I 
have chosen to drop both the words 
and to use ‘‘an attractive system of 
training”. In any case, the difference 
between compulsory and voluntary 
training is more or less a sentimental 
one and has no practical vaiu«-. 
Wc have to rcinomber that it is not 
a question of compulsory military 
service or a conscription for military 
service or a conscrintion for 
industries as is going on in the world 
today. It is a question of adding 
one important subject to the curri
culum both of the High Schools and 
Colleges and training institutions. 
Whether that subject should be made 
compulsory or voluntary is all the 
question that we have to answer 
today.

It is not a question of conscription, 
rather this difference in word tends
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to make us feel that there is some 
sort of a conscription behind the 
resolution. I do not agree with my 
hon. friends who think that there is 
any sort of conscription envisaged 
here. I would go a step further and 
say that today the trend of the world 
everywhere is conscription. It is 
conscription not merely for military 
service as was the case during the 
last century but it is conscription for 
military service as well as for 
industries, agriculture, essential 
services and others. You know, Sir, 
that during the last few years there 
has been a change in approach. At 
first people thought that it was neces
sary to have conscription for military 
services because it gives a larger 
number of men at a cheaper cost and 
your military expenditure is reduced 
to the minimum. That was the time 
when conscription was in vogue for 
military service but during the last 
few decades a new approach has been 
made and it is now conscription not 
merely for military service but also 
for industrial work, for essential 
services, for communications and so 
on. You have conscription not mere
ly in countries like Russia and 
Germany and other countries where 
the State was all powerful but even 
in democracies—so-called democracies 
of the day. Till very recently, till 
the first world war you had voluntary 
recruitment for military service but 
then under the Selective Service 
system or under the National Service 
or National Security Acts even those 
countries accepted conscription for 
the purpose of military service as 
well as for industrial development so 
that in the whole world today the 
order is conscription. So it is not 
merely the compulsory military 
training which is the scope of the 
non. Member Dr. Ram Subhag 
Singh’s resolution. It is conscription 
today which is the order of the day 
•everywhere for military service as 
well as for industrial organisation 
and other essential services.

I am not going into that question 
b^c^use that i? not the scope of the

present Resolution. The present 
resolution is a very small one. Thexie 
is no conscription envisaged here. 
That is for the Government or for 
the country at a later stage or in 
some other proceedings to decide. 
Ram Subhag Singh simply wants that 
there should be compulsory military 
training. The question of volimtary 
or compulsory service does not come 
in and it is a question of utilising 
educational institutions for impar1||g 
military training to the pupils. This 
is so evetywhere. In addition to the 
National Cadet Corps there are joint 
cadet corps, army cadet corps, navy 
cadet corps, air force cadet corps. 
You have also got in the educational 
system everywhere a sort of military 
training. Even in countries like 
America in educational institutions 
military training has been a compul
sory subject in a number of univer
sities and colleges and in a number 
of High Schools. In some others it is 
optional.

Shri B. S. Murthy (Eluru): You
mean combined training.

Shrt U. C. Patnaik: My hon.frienO 
Dr. Ram Subhag Singh has explained 
various aspects; I am trying to ex
plain one of two aspects where there 
has been a difference as to the 
amendments tabled. So I am sub
mitting that it does not make any 
difference if the word “compulsory** 
is allowed to remain there. That ig 
the first point. I, therefore, suggest 
that instead of compulsion or 
voluntary training we should have 
military training but it should be on 
attractive terms, attractive conditions 
so that people would like to join with 
enthusiasm. I have already si^d 
that it should be made attractive by 
following various methods. In other 
countries they are using a number of 
methods in order to make this train
ing for youths very attractive. It is 
not merely training in squad drill, 
not merely arms drill but various 
organisations taken together for 
rifle-training, scouting, gliding. Aero 
clubs and various other types of 
youth institutions are being utilised
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to make youngmen enthusiastic about 
the militar>' training. From that 
point of view I suggest that we 
should ajso try to make military 
training interesting and attractive for 
our students.

There is another point. In the 
National Cadet Corps Act, there is no 
provision that the people who get 
military training should be given 
preference in recruitment for jobs 
and other things. I should say that 
one who has ^got military training 
should be given preference, not be
cause he has had military training, 
but because military training makes 
a man have a disciplined outlook, and 
a disciplined outlook helps the cause 
Of production, helps the cause of 
efficient Work, so that a man who has 
had military training and a military 
bias can work better and more effi
ciently. While we make other pro
visions, we should also see that a 
provision is made by which military 
training may be made attractive by 
giving preference to these trained 
people, people who have certificates 
of proficiency in military training, in 
recruitment. '

Dti M. M* Das (Burdwan-Reserved 
Schedule Castes): Is that the
experience of the hon. Member so far 
as the Public Accounts Committee is 
concerned?

Shrl U. C. Patnaik: There is
another point which I should like to 
touch upon. While making this 
military training interesting, we 
should, at the same time, look to the 
financial interests of the country. 
We cannot straightaway say that 
there must be compulsory military 
training for all students or for all 
young men, without any regard for 
the financial side. It is there that 
imagination comes in. It is there 
that you have to take into account 
the various possibilities of coordinat
ing the various efforts that are being 
made to have the best possible 
results without spending large sums 
of money. I have to congratulate 
the Ministry that in the matter of the

Territorial army, they have now in
troduced or are now introducing 
what is called the Auxiliary Terri
torial force. By spending the 
minimum amount, they have a 
number of mobile training camps 
moving throughout the country from 
one place to another. That would 
be very helpful.

Shri A. M. Thomas: He is our ;
expert Member in this line, Sir.

Some Hon. Members: He is an
authority.

Shrl U. C. Patoaik: It is a matter 
for congratulation that they are 
having a sort of a miniature Terri
torial army training throughout the 
country with a number of mobile 
camps*

The Minister of Defence Orfranis^ 
tion (Shri Tyagl): Two more minutes 
may be given to the hon. Member. 
He is saying something compli
mentary. ^

Shri U. C. Patnaik: The work will 
go on throughout the whole year. 
There is no upper age limit so that 
many of our friends can go there and 
join. There is no compulsion for 
military service. It is going to be 
a very attractive institution. That 
institution can be coordinated with 
the schools and colleges. The 
Scouts organisation could be co
ordinated. The Rifle clubs, Flying i 
clubs. Yachting clubs and Rowing ' 
clubs, Aero-clubs, etc. should be 
encouraged and assisted. My hon. 
friend the Minister should give 
attention to utilising all the young 
men there and utilising these clubs 
and institutions for the purpose of 
giving this training.

I do not wish to say that there must 
be a full unit of the National i 
Cadet Corps, for each school or 
college. But, I have to make one or 
two suggestions!. Instead of training 
these people through Havildars—I do 
not say that they should not be there; 
they should be there—every effort 
should be made to train the teachers 
of these institutions, and train the 
civilian public so that they also may 
be helpful. What is happening now
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is, when the N.C.C. Commanding 
officer leaves the place, he leaves 
charge of the institution to a Havildar 
or a Jemedar. I think he should 
give the charge to the professor there. 
Our professors and teachers should 
be given every facility to have this 
training and experience. We have 
to evolve all these things. The 
Government have got to see how 
other countries have been utilising 
all these institutions and how they 
have a number of semi-military 
organisations which are integrated 
with this important machinery and 
how young men are being built up 
for the armed forees. We are told 
that 79 per cent, of the cadets of 
other countries are being recruited to 
the Defence services and to the 
Defence Academies. If that is the 
Dosition in other countries, we should 
also have something which would 
make military training attractive and 
interesting. As soon as they go into 
civilian life, they should have the 
option of having military training 
and civilian avocations should be 
thrown open to people who have had 
military training. I do not want to 
take the time of the House. I would 
suggest that these two aspects should 
be combined and integrated with the 
scheme.

Shri Ragtaubir Sahai (Etah Distt — 
North East cum Budaun Distt.— 
East): I rise to give my wholeheart
ed support to the Resolution which 
has been so ably moved by Dr. Ram 
Subhag Singh. Before I give my 
reasons for supporting this Resolu
tion, I want to dispel one notion 
which might be troubling some of the 
hon. Members at the present mo
ment. That notion is that the
passing of this Resolution on com
pulsory military training may not be 
consistent with our well known and 
professed ideal of Non-violence. I 
think we adhere fully to ttie ideal of 
non-violence so ong as our country 
is not attacked by foreign countries. 
I supiiose this is the policy of our 
Prime Minister, the Government
of India and the Congress party. In 
international dealings also, we stand

by persuasion, mediation and arbitra
tion. We have got no intention to 
attack any other country. But, it 
would be prudent on our part to be 
prepared for all emergencies and it 
would  ̂ not be a stroke of wisdom or 
statei^manship if we give up all our 
defences and adhere to the principle 
of non-violence to the very letter. I 
am reminded of a small personal 
anecdote. My father used to tell 
me, whenever you go to bed, place a 
big stick below cot, as a safeguard 
against a snake or a thief. I beg to 
assure, Mr. Chairman, that my father 
was the most non-violent man living 
on the earth. He . would not iTurt 
even a fly. But, that was just the 
advice of an old man that one ought 
to take all sorts of precautions for 
emergencies. I think the present 
policy of the Government of India is 
like that. Even Mahatma Gandhi, 
who was the greatest exponent of 
non-violence used to say that it is 
better to take to violence to protect 
one’s honour than to show cowardice. 
These are my observations with 

. regard to the notion that the passing 
of this Resolution may not be con
sistent with the ideal of non-violence.

One of my main reasons for 
supporting this Resolution is that if 
this Resolution is passed and accepted 
by the Government and translated 
into action, it would help towards the 
formation of character of our young 
men. I believe that at the present 
moment character is woefully lacking 
in our young men, and, to be frank 
enough, in the whole nation. In
my humble opinion every young man 
should be taught to honour his
country, more especially to honour 
himself, to have self-respect and con
fidence. But, at the present moment 
we do not find those feelings in the 
young men of our country. What 
we find is greed, selfishness, absence 
of love for one’s country and most of 
all disrespect towards national 
leaders and heroes. That I beg to 
say is not a ^ood and salutary ten
dency. I believe that military edu
cation will make them love their 
country and in our hour < of need they
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would sacrifice their personal good 
for the good of the country.

My second reason for supporting 
this resolution is that if military 
training were to be imparted in our 
high schools and colleges, that would 
go to make our students more dis
ciplined. At the present moment 
we find that discipline is lacking 
woefully in the student community 
and we have all witnessed it from 
,one end of the country to the other.

My third reason for supporting 
this resolution is that it would go a 
long way in producing young men 
with a good physique. At the pre
sent moment most of them look slim, 
short sighted like myself. I came  ̂
across a book written by Prof. 
Adarkar in the year 1939 entitled **lf 
the War Comes** and I am quoting 
one or two sentences from the book 
in which he has written: —

'‘At present the physique of 
most of our students is of the 
C-3 variety. Thanks to a high
ly literary education and xm- 
healthy,. surroundings and ema
ciated diet, our younger genera
tion of students is growing up in 
a physical degeneracy which 
would appear appalling were it 
not so universal as to escape 
notice.^

I believe that those remarks written 
in the year 1939 hold good in the year 
1953 as well. I am told, at one 
time Japan was no better than India. 
But today they have built up a great 
nation which in vitality and endurance 
is second to none in the world.

I beg to submit that if this resolu
tion is accepted and is acted upon we 
can do the same which Japan has 
done 60 very splendidly. Take the 
case of England, Germany, Russia 
and Japan, when they used to give 
military education to all their adult 
boys in high schools and colleges. That 
is why after the appalling ravages 
of the last war they have been able 
to reconstruct their countries so soon. 
Because that spirit of discipline 
and love for their country was there.

On the other hand, we find here in 
India that after the attainment of 
independence and after the production 
of the Five Year Plan we find forth- 
enough cooperation is not forth
coming. If we had brought up our 
young men in that military atmos
phere, they would have given a very 
good response to the call of the 
nation and lent their support to 
making the Five Year Plan a great 
success.
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I also believe that if military 
training is given to our students the 
problem of law and order would be 
solved to a great extent. That is 
one of the live problems of our 
country and life in rural areas is 
regarded as unsafe. The present 
licence holders,—I know how they 
use their guns. They keep them for 
the sake of dignity and for show. 
The ex-military personnel, I also 
believe, are no good because they 
were not brought up in a patriotic 
atmosphere. Now if these young 
men who would be given military 
education when they return to their 
villages will take all possible precau
tions to oppose the menace of dacoits 
and robbers, and the problem of law 
and order in the villages would be 
solved to a very great extent.

The passing of this resolution 
would go to reduce the budget ex
penditure also. The present tenden
cy in all other countries all over the ‘ 
world is to reduce their military ex
penditure. Only today I read in the 
papers that in Russia their military 
expenditure is only 20 8 per cent, of 
their total expenditure. But I believe 
that in our country it is almost 50 
per cent. That is a big problem. I 
do not think that merely after pass
ing this resolution and merely after 
it has been acted upon by the 
Government, the military expenditure 
would be reduced. In course of 
time, say after five or six years, I 
think the Government would be in a 
position to reduce their military ex
penditure to a very great extent be
cause young men who would be 
brought up in that atmosphere, 
ivould be patrioticaU  ̂ inclined atv<
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could safely be called upon at any 
time of emergency to the aid of the 
country. It has been done in other
countries as well.

I would close my remarks with the 
request that this resolution be accept
ed and I hope it would be accepted. 
Government should also bear in mind 
that.while giving this military educa
tion we should not turn our young 
men into 'militarists.' We should 
not try to imitate Germany, Italy and 
Russia in every point and I do not 
wish that after military education 
was given to our young men we 
should produce Hitlers, Mossolinis or 
even Stalinis because from whatever  ̂
I read' about Stalin I think he was a 
ruthless man so far as his opponents 
•were concerned. I think our 
military education should inculcate 
the spirit of patriotism, a spirit of 
service which should produce good 
young men with good physique who 
would relegate their everything for 
the good of their country. I hope 
Government would see its way to 
accept this resolution.

Shri GadgU (Poona Central): I am ' 
in entire sympathy with the mover of 
the Resolution as well as the movers 
of the amendments. This is not the 
first time a resolution of this kind has 
been tabled in this House. I am here 
for the last 20 years, and at least, ac
cording to me, more than 10 times re
solutions of this type have been mov
ed. In the good old days, before in
dependence, it was a different matter, 
but after independence, in view of 
what the Government has done in the 
matter of the Territorial Army, the 
National Cadet Corps and .the Junior 
Cadet Corps, there is no doubt left in 
the mind of anybody that the Govern
ment does intend to proceed on some 
such lines. I can very well realize 
the difficulties of the Government so 
far as the financial aspect of the ques
tion is concerned. The number of 
persons that wiU be brought under the 
scheme as proposed in the resolution 
will be about two million and a half 
and the cost of training would come to 
approximately R«. 250 per person.

Just imagine what would be the cost. 
At the same time, it is possible that 
the area of compulsion may be limit
ed to only college students, and pro
bably, the additional cost that will be 
necessary may not exceed more than 
a erore and a half. Whether the 
Government can today afford to spend 
Rs. l i  crores for this purpose is also 

,a matter of great concern. I would, 
therefore, really wish the Government 
should agree and say that the princi
ple embodied in this Resolution is ac
ceptable tq them, and should take 
time to consider at what time and 
through what stages this can be im
plemented at some future date. The 
desirability of this is absolutely ac
cepted by every one in the House.

In the good old days there was a 
distinction between the martial clas
ses and non-martial classes. Speak
ing of my personal experience, in 1914 
when the first World War started, I 
offered myself for enrolment at the 
Neemuch Cantonment, and the recruit
ing officer asked my caste. In the 
good old days it was not a fashion to 
say one did not belong to any caste; 
so naturally I said that I was a Brah
min, He said: "You are a N.M.” ,
and he elaborated: ‘*You belong to 
the non-martial class”. After three 
years, in 1917 when the British Gov
ernment thought that more cannon 
fodder was necessary from India, I 
was accepted as a recruit in the Mah- 
ratta Regiment, and later on trans
ferred to the Indian Defence Force as 
one of the non-commissioned ottlcers. 
Here, in India, although on paper the 
distinction between martial and non- 
martial classes does not figure, yet, in 
actual practice, I have received a 
number of complaints that this does 
work. In order to create certain 
traditions in certain communities or 
certain areas, it is necessary that 
some start must be made somewhere 
at some stage. I, therefore, suggest 
that so far as that part of the Resolu-r 
tion which deaL̂  with the college stu-. 
dents is concerned—not today, I am 
not urging it straightaway—Govern
ment should consider w h^er they
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should not accept it and give training 
to round about two lakhs of students. 
Everybody complains that in India we 
have not got what is called '̂subaltern 
leadership”. We have got very big 
leaders, and very faithful followers. 
They would not even raise their heads 
although they know very well that the 
leadership has gone all wrong. So, 
between the two, there is a necessity 
of dearly evolving a pattern of leader
ship which will have some initiative, 
some discipline, and which will have 
courage, both intellectual and physi
cal For that purpose, it is eminen
tly desirable that every year a group 
in the society in that particular age 
group should be trained so that when 
they leave schools or colleges, they 
will be able to discharge their social 
duties in a better manner.

Today, we are thinking—in fact, we 
have started to some extent—of what 
we may call a planned economy. In 
this it is absolutely necessary that we 
must have good leadership, ^ood 
management, and people with ample 
aptitude for initiative. All these vir
tues are normally associated with mil- 
tary life. I, therefore, suggest that 
the Government, as I said, may be 
justified on financial grounds in saying 
that nothing can be done immediately, 
but as I understand it—as I said in 
the beginning of my short speech—the 
way in which the Government has 
been doing things would naturally 
make them accept the policy suggest
ed in this resolution. I do not want 
the Government to give here and now 
an assurance that they have accepted, 
and they will do this this year and 
that that year. Nothing of the kind. 
But, I do beseech them, not merely for 
the purpose of’ making our defence 
line more effective, but for the far 
more important aspect which I have 
just enunciated, viz., that in the next 
three years and thereafter we want 
our people to be more disciplined. A 
planned economy ex-hypothesi means 
an economy in which discipline has a 
definite and important part. That 
being the case, it is for the Govern
ment to consider whether, Just as 
they are planijing tĥ  (refrtipn, produ(>

tion and disposition of material things, 
the time has not now come for, so to 
say, organizing the manpower in the 
country. Organization does not 
merely mean bringing the people to
gether. Organization along with a 
scheme of division of labour also con
templates division of authority, and 
proi)er exercise of that authority. That 
proper exercise of authority is only 
possible if you have the men with the 
necessary background of training, men 
who have ample opportunity in those 
formative years of their life so that 
they may, when they enter actually in 
the life of'the community either as 
soldiers or as leaders, be able to dis
charge their duties efficiently and 
honestly. I am sure if you go about 
in a college, we feel absolutely as if 
we are in a bazar from the way the 
students talk and from the way they 
walk. But introduce this little ele
ment of discipline and training, im
mediately you find something like a 
diiterent 'and very attractive atmos
phere. I have not the slightest doubt 
that, as a result of military education, 
the fat will become a little less. So 
those who are lean will put on some 
flesh; both of them will have a better 
and a dignified gait, and a better and 
dignified way of behaving in society. 
Therefore, psychologically, apart from 
the physical aspect, I feel that some 
such experiment, if at all it is to be 
called an experiment, ought to be 
made. It does not mean that we are 
out for some future war. A friend 
of mine just saw me and said: ''Does 
it not cut right across the philosophy 
of the Congress, right across their 
programme?” I said: ‘‘Nothing of
the kind.*’ We are against nobody. 
Our foreign policy has been that in this 
world all are our friends though they 
act iiiimicalJy. We always consider 
them friends; unilaterally we have 
called them friends. Therefore, it is 
not for that purpose that we are doing 
it, but for the specific purpose which 
1 have enunciated a few minutes ago. 7 
do not want to take up the time of the 
House with more than this.

Shrl Namdhari (Fazilka-Sirsa): In
Ihe present days it is very difficult to 
trust anybody because God hag made
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[Shri Namdhari] 
these four Yugs, and out of that this 
is the Kal Yug which is the worst of 
all. Everybody is a friend and rela
tion only of power. There is nobody 
in this world who is a friend of a wesik 
person. Even weak persons* daugh- 
tersV betrothal is unacceptable, 1 have 
seen from my own experience.'' From 
that point of view, the policy of our 
elders was that of peace-making which 
is very good; but to avoid war, the 
best way is be prepared for war and 
keep the balance. If we are strong, 
nobody will dare to fight against us.
I submit that we have got nearly 2000 
miles of border line, and I am myself 
elected from a border constituency. I 
have visited the border regions, which 
are just open fields, with no Siegfried 
or Maginot line. If troubles start, 
and one has only to cross the border 
fields you will know what it will mean. 
You know our policies are the best, 
and we are the well-wishers of the 
whole world, but yet in times of trou
ble, unless the border line is quite 
.strong the procedural orders and other 
wireless messages etc. will not be car
ried to the military on the spot in 
time. Besides giving military train
ing to the high school and college stu
dents, we should also see that the peo
ple within a radius of 50 miles from 
the border should be given mass mili
tary training, so that we have a mov
ing Seigfried or Maginot line. It does 
not mean that we are ou\ for offensive 
acts. If the people know that we are 
strong, then all will become our dearest 
and nearest kith, kin and friends. In the 
same way, around all the big cities 
>ike Delhi, I want that the villagers 
should be trained up. What for? 
Not to fight a war, for it is not that 
everybody has to fight on the front, 
fn the previous war, the enemy was 
throwing paratroops by parachutes, 
noecially to create panic among the 
«ivil people, so that they can be thrown 
Into a lot of confusion. I do not 
want that if anybody throws parachu- 
♦<»s near Delhi or any other big city, I 
do not want the army should be called 
from the cantonment to destroy them. 
The people of Delhi, and the villagers 
soundabout Delhi should themselves
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be in *a position to destroy them right 
in the air. I feel therefore that if 
we are powerful, everybody will be
come our friend, and the peace move
ments in the world, can be strengthen
ed if we could work as a religious. 
fic»lice. When a doctor is performing 
a surgery, he has no intention of kill
ing a patient, his only mtention is to 
cure the patient. In the same way 
we should be physicians and surgeons 
both, and at the sametime we should 
be weU-wishers of the whole world, 
but w  ̂ should be so strong that if we 
have to send an army to Korea today, 
we can yet look after all our people 
with a powerful military force, if cir
cumstances require it.

It is not merely the military training 
that can make us powerful, but the 
spirit also is required. You will ro- ' 
member that in the last war, when the 
two great British ships were destroy
ed by the Japanese, there were two 
suicide squads, volunteers who went 
right into the inside of the ship, 
through its chimney by small planes 
and blew them away. So, for mili
tary training, we should have the pro
per persons to be trained. If the raw 
material is good, then very fine stuff 
can come out of it. If the training is 
given to the wrong persons then we 
cannot expect the same results to be 
achieved.

We have got certain traditionally 
martial communities in India, just like 
the. Mahrattas, the Jats, the Rajputs, 
the Gurkhas, the Sikhs and the South 
Madras people and Beharis. So, we 
should not waste our money on other 
people, who sing the song:

To waste money on such r>eople is 
not a wise thing to be done. The train
ing should be given to those who have 
bold and powerful minds. If others have 
not developed that power, then it is no 
fault of ours. We read in our history 
how Shivaji with his Mahrattas fought 
Aurangazeb in a number of smaller or 
bigger battles. Similarly in the his
tory of Guru Govind Singh, we find 
that after his first three sons got kill
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ed his 9 year old last son was leaving, 
and he came to Guru Saheb, and ask
ed him. ‘I am going to the front, will 
you kindly advise me as to what I 
should do, give me your last lesson*. 
And the poet has stated in Hindi what 
Guru Grovind Singh told his last son. 
That is the spirit which I want every 
young Indian to develop. Guru Govind 
Singh said:

1 support the substance of Dr. Ram 
Subhag Singh's Resolution, but at the 
same time, 1 think that there seems to 
be some confusion in his Resolution 
which seeks to urge compulsory mili
tary training to be given to our high 
school and college students. This 
might mean conscription, which is 
undesirable I would rather support 
Shri U.C. Patnaik’s amendment which 
reads:
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Every Indian youth should become a 
 ̂ peace-lover and strictly follow the 

policy of our elders, as well-wishers of 
the whole universe, but like the strong 
physician and surgeon both, whj 
wants to cure the patient of his di
sease. We should develop that spirit, 
so that if our services are required in 
any emergency, we could explode like 
an atom bomb, just as the Japanese 
did. ^

I submit that this is the time when 
this kind of military training is essen
tial, for dearest and nearest friends 
change in no time, and unless we rise 
to the occasion, we shall be caught in 
the flre, and the devil will not spare 
anybody. JSo, we should see that we 
are strong like the sur deva armies, 
with best wishes for all and like Shiva- 
ji> gel tlje blessings of Chamundi 
Mata.

Shrimati Sushama Sen (Bhagalpur 
South): Sir, I am thankful to you for
giving this opportunity for saying a 
few words on this Resolution, because 
I think I was amongst those who first 
broached the subject in this House in 
the form of a question, in December 
last year, that military training should 
be imparted to the youth of this coun
try. But I regret to say that that sug
gestion was turned down by the De
fence Ministry on the ground that 
there was no hurry about it, and ttiere 
was financial difficulty.

iis^ouse is of opinion that 
imparting military training

‘ This 
while
to all high school and college stu
dents, advantage should be taken 
not only of an expanded National 
Cadet Corps but also of other mili
tary and semi-military organisa
tions in this regard."

1 think it is highly desirable that 
there should be military training for 
the youth of our country. A question 
was put by an hon. Member whether 
women also should be trained. I do 
not see why the girls in our high 
schools and colleges should not have 
that training, because it teaches dis
cipline, and as has been pointed out 
by Shri Gadgil, that kind of military

* training and discipline is essential not 
on'y to our boys in the high schools 
and colleges, but also to the girl stu
dents.

As regards the excuse of lack ot 
money etc., I would only say that our 
Defence Ministry will be able to find 
the necessary means, if they could 
utUise the National Cadet Corps and 
other military and semi-military or
ganisations to help for this purpose, 
feel therefore that military training 
could very well be given to the stu
dents in our high schools and colleges

With these few words, I support the 
amendment moved by my hon. friend 
Shri Uma Charan Patnaik.

Prof. Mathew (Kottayam): At the
very outset, I would frankly say that 
I am against the Resolution as it 
(Stands. I find myself in a rather un
enviable. or is it enviable, position, in 
being so far the solitary figure to op
pose the motion. But still I do so.
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Attempts have been made to explain 

away real distinctions, as if those dis
tinctions did not exist. 1 could not 
follow such sophisticated arguments. 
There is a very real distinction bet
ween the terms ‘compulsory’, and ‘not 
compulsory*, which you cannot explain 
away. The question is not whether 
the word ‘compulsory' is there or not, 
but what is it that is contemplated? 
The words “attractive military train
ing” have been substituted in an ®iend- 
ment. No doubt, the advocates of mili
tary training will say that it must be 
and it will be attractive. But that is not 
the point. Is it the idea that military 
training should be given for all our boys 
and girls in the high schools and col
leges? Therein comes the rub or is 
t only for those students that want to 
avail themselves of it? In the former 
case it is compulsory, whether you say 
it or not? If what is meant is that 
all high school pupils and college stu
dents. irrespective of sex by the way, 
should undergo military training, then 
I say I am opposed to that. In pass
ing. I may refer to a minor pomt. It 
may be that the Mover of the Resolu
tion did not want to go into details, but 
still there are certain questions which 
are not mere unimportant details. 
Though I dp not want to stress it, I 
am afraid what is contemplated is a 
rather long and thorough course in 
the colleges and high schools, if the 
scheme is brought into effect. For in 
the high schools they will have a fair
ly long course, but it will not end 
there. In the colleges it is further 
continued. So it is a long and 
thorough course. I do not mind for 
if there is military training, let it be 
long enough, let it be thorough en
ough. But, to go back to my main 
point, the distinction between tom- 
pulsory and voluntary is a very obvi
ous distinction which you cannot ex
plain away by any sophistry of words 
nr any disguising of the real points at 
irsue.

Now I want to stress a question of 
deep principle. A Gandhian Seminar 
was conducted in this city last Janu
ary when some select representatives

01 several nations of the world assem
bled here to study the Gandhian phi- 
iosoply. Some of our foremost men 
were also present there. They are 
all disciples of Gandhlji. Acharya 
Kripalani, whose personal acquamt- 
an<ce I have not been able to cultivate 
so far, was present there unlike him. I 
am not an absolute disciple of Gandhi- 
ji with regard to the doctrine of non
violence. I am quite prepared to 
take up the position—and I believe 
that our nation has taken up the posi
tion—that the implications of ihe doc
trine of notl-violence as propagated by 
Gandhiji are so deep and the ramifica
tions are so large that when these are 
worked out. no nation may be able to 
agree to them. I admit that no nation 
on the face of the earth is new pre
pared to live up to these very deep 
implications. But then let us put it 
frankly like that, that we are too 
weak—and I say that we are too weak 
—to follow that great principle in all 
its depth, in all its amDliftcations. But 
that is not what was said here.

It was said that Gandhiji himself 
would have agreed to this proposal; 

.that, I am afraid, is not true. I know 
fairly well what Gandhiji said on ihis 
point. He said that he preferred 
violence to cowardice. Very often 
people who want to advocate or tole
rate violence, just quote Gandhiji at 
this point, that he said that violence 
is better than cowardice. There is 
no one who advocates cowardice here. 
But do you mean to say that people 
who are not militarily trained are 
necessarily cowardly people? The 
alternative to violence is not cowar
dice. He held up a far higher method. 
He expounded a far deeper and more 
sacred philosophy which as a peoplf 
we are not able to foUow. That 1 
admit. But it is one question whe
ther we try to live up to a certain 
ideal and fail, whether we try to ap
proximate to that, and other whether 
we work in the opposite direction. 
Now you cannot work in contrary 
directions. A great Hebrew prophet 
long centuries ago once asked his peo
ple to choose between Jehovah and Baal 
and at a much later period a far gresk
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ter One said: ‘You cannot serve God 
and Mammon’. You cannot work in 
contrary directions. We may not be 
able to live up to Gandhiji’s ideal; we 
may be able only to gradually approxi
mate to that. But to work in an ex
actly contrary direction is a different 
proposition.

Then. I am not against national 
self-defence, I am not against main- . 
taining an army for India. I accept 
the compromise that at present we are 
not, able to live up to Gandhiji’s ideal. 
We must have an army, and if we are 
to have an army, we must have a fair
ly well*equipped army. But to in
troduce compulsory military training 
in high schools and colleges, where the 
pupils are educated, to make them 
military-minded is a different thing. 
Someone was uneasily aware of this 
and said: ‘Well, I am for the pro
position before the House, but I do 
not want to make our people military- 
minded’. Now, you cannot combine 
opposites. It is to give far too high 
an importance to military education 
if you say that it is to be compulsory 
for ar. students. Then some one 
said ‘Let us just incorporate it in the 
curriculum’. Well, you are disguis
ing difRculties ahd objections. Every 
student need not study history every 
student need not study physics, but 
you say every student must un
dergo this military training. Now, I 
shall be brief as I know that my time 
is limited. I am all for physical
training. I am still more for manly 
games. An argument was brought 
forward that intellectual training must 
be supplemented by physical training. 
Who ever questions that? Intellec
tual training must be supplemented 
by physical training, but physical 
training cannot be equated with mili
tary training. From my own experi
ence in colleges, I can say that even 
physical training is rather unpopular; 
it is manly games that are popular.

Then it was said that if we have 
this scheme of military training. It 
will solve the problem of law and or
der in the country. I do not quite 
see how that is so. In fact, in cer- 
307 P.S.D.

tain circumstances, the problem of 
law and order may be made more diifi- 
cult. If in villages and towns those 
who have undergone military training 
range themselves in opposite comps, 
the problem will be more acute. 
Therefore, I am all for manly games 
as I am even for physical training. 
But to bring in military training sur
reptitiously as if it were almost the 
same as mere physical training is 
something which I cannot leave un
challenged.

12 Noon

Compulsory Military 3.70
I Training of Students

I do not know how much time I 
have taken up; I have one point more.
I was rather impressed by one omm- 
ous feature. The Education Minis
try is not represented here; from the 
very start there was nobody represent
ing the Education Ministry. Only the 
Defence Ministry is represented. That 
almost suggests that it is simply a ques
tion of military defence and that the 
Education Ministry has nothing to say 
on this matter. If in the very discus
sion of this question, this dangerous 
position has been assumed, what will 
happen if at any time we are to act on 
it? I think that education, in the gen
uine sense of the term, would be then 
entirely subordinated. The academif. 
atmosphere would be thoroughly vitia
ted. Some precedents and analogies 
were taken and somebody said that in 
the Romaic^ys it was so: I wonder
ed why Sparata was not mentioned! 
One speaker said that in Germany it 
was so. but he was later good enough 
to slightly correct the natural sugges 
tion and say *We do not want to be 
military-minded like Germany'.

Therefore from the academic point 
of view this is a thoroughly unsound 
extremist proposition and I oppose it.

w r  f̂torrgr

iftr ^  ^  qr !TTf^ ^  5^
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Shri Raffhuramaiah (Tenali): I am
very happy that this resolution has at 
last come before this House. I am 
afraid we are really a century bacK
ward. This is a motion which should 
have been adopted and implemented 
in this country long ago. And. 1 
must congratulate the mover of the 
motion for having brought it at least 
today.

Shri A. M. Thomas: Is it being im
plemented in any other country?

Shri Raguramaiah: Well, then we 
shall be a century in advance.

I am not one of those who have got 
any confused ideas on a subject like 
this. (Interruption.), Just because 
the word compulsory is there no great 
havoc is going to be wrourfht. I am 
not one of those who can persuade my
self to think so. We have had some* 
kind of voluntary training in this coun
try for many years. We have had the 
TJniversity Corps. How far that 
scheme has worked is well-known. The 
percentage of young men who have 
been able to offer themselves and who 
have been able to And time in view of 
the busy curric\ila and who have been 
able to receive training, I think, is 
very negligible considering the total 
population of this country. I do not 
think that anybody can seriously dis
pute that a compulsory scheme is the ' 
only kind of scheme that can really 
help the people. Voluntary effort has 
got its own limits. There must be 
the time and there must be the in
clination to do it which is very much 
lacking. As a matter of fact, even 
the ordinary sports and drawing class
es are not really taken advantage of 
by many. I am not therefore one of 
those who say that compulsory military 
training is not necessary and that it 
can be left to the voluntary effort of 
the people. As to the need for mili
tary training, I do not think it needs
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much argument, especially being the 
neighbour of a great country like 
China and having seen the debacle of 
France during the last war. You will 
all remember that during the last war, 
in spite of the greatness of France it 
was her unpteparedness that actually 
caused the collapse of her armies. The 
German armies almost crossed over
night because France remained tech
nically undeveloped. She did not 
have first-rate tanks, she did not have 
flrst-rate air power. We are much 
more backward than many others. We 
have not got regularly trained military 
personnel. It can be said, ‘What is 
there, if and when a war comes we 
can have conscription of all adults*. 
There is a time in every mans life 
when he can learn things and learn 
them effectively. I submit that the 
best time when a man can learn this 
art and leam it well is the school and 
college age. And, if China today is 
one of the great and powerful nations  ̂
of the world, let us realise why it is 
so. It was not a case of compulsory-

• military training but, in a way, it was 
compulsory because they had long 
years of civil war in China. That 
very thing compelled her people to 
undergo military tiaining and the 
People’s Army in China, I understand.
Is the Army built out of the guerilla 
bands which trained themselves in this 
century old civil war. Of course, we 
have had not a civil war nor do we 
want one just because we want our 
people to be trained. The way in 
which a peaceful democracy can train 
its citizens effectively is compulsory 
military training.

As for the financial aspect of it, our 
friend Mr. Gadgil has been rather 
hesitant. He was reluctant to .urge 
that there should be military training 
for high schools. He wanted it to be 
confined at the moment only to college 
students and he was making an appeal 
to the Ministry to somehow find the 
money for it and see whether it cannot 
be implemented if not now at least at a 
later stage. I would like that we 
should not take it in such a leisurely 
way. The time has come; it may be

that there is no prospect of war but 
so long as the forces of war are so 
arraigned and there are so many diffe
rences in political philosophies ^nd 
s  ̂ many alliances, regional pacts and 
so much of bellicose spirit in the 
world, we never know what would hap
pen. And, we should not be one day 
too late. I would therefore urge with 
all the force at my command that it 
IS already late and that if we neglect 
it even by, one day*it may be danger
ous. I would, therefore, say that the 
time has come to revise our notions. 
We >iave spent crores and crores on 
Kashmir: we,, are spending so much
money every year. Why should we 
be afraid to spend oh military educa
tion? The expenditure is really 
part of the Defence expenditure. It 
is a long-term investment. Instead of 
calling a few odd people in times of 
emergency, you train the youth of the 
country so that at any time you have 
a citizens’ army ready to take over 
which professionals may not be able to 
do with the same amount of efficiency.

I would, therefore, urge, that the 
training that we impart should be im
mediate: it should not be confined to 
college students, that considerations of 
finance of one crore or two crores of 
rupees should not stand in the wav. 
If there is any case for including any 
item which is not already there in 
the Five-Year Plan, I would say it is 
military training. We are spending 
several crores on the development of 
the country. In a matter like this, 
which is of vital importance to the 
building of the nation, finances should 
not stand in our way. There is really 
nn conflict between this and the spirit 
of non-violence. What we want is the 
passivity of the strong man and not 
the loquacity of the weakling. It is 
no use giving lectures about our great
ness in inter-national conferences and 
this and that. The real strength comes 
from the fact that you are prepared to 
defend yourself. Today we have at
tained a certain status. If we hdd to 
it the military strength of this n̂ ktion, 
we will really be a first-rate power in 
the world, a power whi<̂ h politicians
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Jike Dr. Malan, indulging In all sorts 
of loose talk cannot dare insult. If 
we are at any moment ready to defend 
ourselves, our status in international 
circles will be really ftrst-rate.

I would, therefore, urge on the 
Ministry to treat this as a very vital 
and immediate problem, one that is 
requiring a priority which is perhaps 
as deserving as any Item in the Five 
Year Plan.

sto anww ( ^ )  ; w  TC 
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n̂rrsr
^ feft ̂
«Tt̂  ̂  T̂FDT ITT  ̂ ’TfT̂W

I
w  5»^n: ^  % ’ ifT^ TT f;mW 
4^4i< Peri’S’ I ^  ?i«r
W   ̂ I f̂f’P’T nsRifH*! WRT, W6fkv 
P?rep»r W5T vtttt,
'lfC«R ^  I, arfttJT ^  if

fa r^ e -O  ?f%»r ^  < ? M  qnrr«nm  

Vi •rnr WTT Jjr
TT Hl*i ^   ̂ 3f%5T STĵ
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M. Chairman: Dr. S. N. Sinha.
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Shri N. C. Chatterjee (Hooghly): 
There is a feeling, Sir, that your eyei 
are not turning this side.

Mr. Chairman; They are not turn
ing to any particular side. I am only 
seeing that people having different 
views speak. It is necessary for all 
sides to be represented. It is not a 
question of this side or that side. It 
is entirely wrong to accuse the Chair 
of partiality to this side or that side.

Dr. S. N. Sinha (Saran East): The 
present resolution before the House 
has come out as a natural demand) of 
the martial constituency which our es
teemed friend has the honour to repre
sent. The timing is also an (deal one. 
Today is the 7th of August. We are 
on the eve of the Eleventh Anniversary 
of our August Revolution.

Secondly, many new developments 
have taken place during the last few 
weeks in the world, and a great many 
changes are taking place. One of the 
changes has started on the 17th of . 
June and a new type of revolution is 
going to take place in Eastern Europe. 
In Korea, the representatives of our 
army, are going on a peace mission. 
Here in our country also we have 
many new problems. At this stage, it 
is just unthinkable that the youth will 
.'vvt demand some sort of expression 
or natural wish which he has. 
When he compares himself to his 
counterparts in other countries h« 
finds’ himself a bit inferior. Our coun
try is inferior in no way. There is 
plenty of wealth in the forrn of hu
man material. But something is lack
ing in this human material. If there 
is no enthusiasm for work in the youth 
he is not to be blamed, because we 
have done nothing for him. We have 
not trained him. We are afraid that 
if he gets some physical strength he 
will become a militarist. It is a thing 
to be laughed atl Militarismr has 
nothing to do with military training. 
There is no man in the world more 
disciplined than a soldier. He is al
ways disciplined and behaves in a dis
ciplined way.

I will give youl two illustrations, 
Mr. Chairman. Only a fe^ weeks 
ago when' I was in East Berlin, a 
youth, a young student impressed' me 
most. What was the matter? I km 
teHling you only the t<echnique of 
what he was doing. The gates of a 
slaughter house were broken. Many 
workers were coming out. Tanks 
were chasing them. A high school 
student jumped upon the front tank 
and destroyed the aeriel and the 
radio apparatus of the tank. What 
happended? All those workers who 
were running for their life got tijne 
and none of them was shot. Suppose, 
at that time there was no youth who 
had some military training. They 
would have been helpless, as we were 
here in Calcutta. I was in Calcutta at 
the time of the disturbances recently, 
and I saw how our young men were 
behaving. Some party, or some people 
wanted to create disturbances were 
just throwing crackers and some pri
mitive sort of bombs and everybody 
was looking on in a helpless condition. 
Why should we remain helpless when 
there is a technique which we cm 
adopt? This technique is the military 
training. This is the soul of all edu
cation. It is something which kindles 
youth's enthusiasm and inspiration.

Youths energies are something like 
a mountain torrent. Today we are 
harnessing the Damodar. We are 
spending crores of rupees on river 
valley projects. Why can we not 
harness the energies of our youth and 
put them to some'productive and use
ful work? What do we see in youth’s 
energy? A mountain torrent coming. 
If nothing is done with it. that is not 
the fault of the torrent. You have to 
harness it; you have to generate elec
tricity. With that electricity you can 
light your houses; you can build your 
factories; you can do all sorts of use
ful things. In the same way if you 
harness the potential energies of the 
youth, you can do something very 
good about your Five Year Plan also.

We are afraid of expenses. In this 
connection also why not take a lesson
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from what other countries are doing? 

For example, the best system which up 

till now I have seen and which I have 

studied myself is the Swiss system. 

There they have the militia system. 

The whole defence of the country de- 

pends upon the militia system. Here 

if we give training to our high school 

children and students, then we will 

have at our disposal something like a 

militia army. The State has nothing 
to spend on it. In switzerland, the 
training is compulsory, and! there are 
very few exceptions. Those who do 
not take part in the compulsory mili- 

tary education have to pay a certain 
tax. Why can we not do the same in 

cur schools and* colleges? What right 

has a boy from a normal family to 

fall il? What right has he to remain 
weak? He has no right to do so. If 

he does so and does not take part in 

this compulsory military education, he 

mrust pay some sort of tax. 'That- tax 

must be imposed. Such a tax exists 

in Switzerland. It is not a matter 

of Rs. 1 crore or anything like that: 

what matters is the total waste of 

energies of the youth, which we can- 
not stand. Because we have no mili- 

tary training, we do not have even a 

clear thinking power. I feel in this 

society we are moving.as if in a chaos 

or anarchy; people do not know where 

they have to go. It is something like 

driving in a street where a person 
does not know which side he has to 

go, whether to the right or to the 

left. and a collision takes place at 
every step. 

Therefore, it is high time that our 

country thought about this matter 
And if we have to be a great country, 

which we are going to be, I must say 

that the Resolution which is before 
the House must be supported by every 

group, and even hy the Government. 

Kumari Annie Mascarene  (‘l'rivan- 

drum): The resolution presented to 
this House by the hon. Member is 

most well advised, opportune and ex- 

tremely necessary to shape the na- 
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tional character of the country. We 

are not. accepting this resolution to 

train up venerable ancestors. We are 

accepting this resolution to train the 
youth of the country in order to have 

an organised and disciplined society 

who could handJe the administration 
of the country and lead it towards 

peace and prosperity. 

Compulsory military training shou!d 

be the fundamental basis of our edu- 

cation. I am extremely sorry to note 

that a person of such experience in 

education like the hon. Member oppo- 

site had opposed the resolution. Per- 

haps he may be under a misunder- 

standing that the students in his 20- 

lege, if given the training, may rise 

against him. If I remember aright 

years ago, during the days of hectic 

agitation I happened to visit this very 

peaceful hon. Member who was at the 

head of the college, in the college it- 

self. And the first complaint he 

levelled against the students, about 

their strike, was that the revolution 

which Gandhiji had launched had 

affected the students too. 

I do not understand that this reso- 

lution is on the basis that we are pre- 
paring the youth of this country for 

subversive activities. Certainly not. I 

view this resolution as a principle, 
‘- accepted in almost all the countries 

of Europe, to train up the youth of 

the country as an ideal citizen with 
character, physical and moral culture, 

who will be able to lead or to steer 
the ship of state when necessity oc- 
curs. It is a resolution, that has to 
be accepted on its merits and not from 

the financial point of view. If you 

consult the Finance Minister he may 

object on the ground of scarcity of 

finance, on which question we have 

always noticed that it is more or less 
a besetting sin with the Finance Minis- 
try that there should be scarcity of 
finance whenever a necessary scheme 
came on the scene. 

So, apart from the financial side, is 
it not the duty of every Member of
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this House to train up the future citi
zens of this country, not to handle 
weapons for subversive activities, but 
to handle \^apons if necessary when 
an emergency arises—one of a national 
r'haracter— t̂o defend the nation?
Should we ask the youth of this coun
try to take hurried recruitment and 
training and defend the country? 
Should they not be given a training 
early enough which will discipline 
their character, which will rtiake them 
behave like gentlemen and ladies?

I am also of the view that this re
solution should be carried irrespective 
of sex—that is not only to boys in 
high schools and colleges but also to 
girls in high schools and colleges the 
training should be given. And I can 
assure you that if you give them se
parate training, the girls will surely 
prove better than the boys.

If you want in future an Indian 
nation, a society where there is cha
racter, respect for truth and respect 
lor one aoflitiir. if you want a nation 
in the f||w^which will shape tllf̂  
destinies tountry on. the most
advanced lines, you have to accept 
this resolution as the fundamental 
basis of training, both educational and 
physical.

I suiif»ort this resolution and I Am 
only sorry that some elderly Members 
opposed* it. I can assure them that 
by the tianne these people are ready, 
It will be more than half a century* 
and they need not be frightened about 
them. I give my full support to the 
resolution.

SM  B. K. Chftiidliury (Gauhati): I 
oppose this resohition. because if it 
Is accepted there is a risk of having 
also female students for this training. 
I consider that there has already been 

, enough martial spirit in our Indian 
■ women and that a further encourage- 

j ment of martial training given to them 
In the schools would lead to disastrous 
results. We have still in our Defence 
TOnlster enough of halt. But if milî

3«3

tafy training is started in our schools 
and colleges and if female students 
are also given such training God 
knows......

Kumari Annie Masearene: I re:»eut 
this remark.

Shri R. K. Chaudhurv: I seriously 
oppose this Resolution. I consider it 
as an echo of the past wjiich you want 
to forget. In those days when our 
youths were not allowed to go near a 
rifle or a gun. it was necessary for us
10 consider how we should defend our- 
seives. Those days are long past. I 
say our popular Government is func
tioning and the popular Government 
will certainly look to the defence of 
the country in the best ways possible.
I do not want Rani of Jhansis now.
I consider in India we nave enough , 
of m«n-folk. enough of manhood' and 
I cannot think of sending out our 
women-folk for the battle. As you 
are laughing on it may I asjt you to 
think for a moment what would be 
the implications of this resolution. I 
would ask you to think for a moment 
of aur middle class people todayr-how 
hard ft has become for them to give 
education to their children. Formerly, 
they wwe thinking of only of their 
boys. Even that was sufficient strain 
on them. Now you have got to give 
training both to boys and girls. How 
heavily indebted they have becomre!
I may particularly refer to those em
ployees of the Government of India, 
those clerks and Assistants and 
others who find \i difficult to give 
education, ordinary education to their 
children in the schools. I submit that 
if you are really considering about 
giving compulsory military training to 
students in colleges and schools. I 
should like to ask my hon. friend what 
provision does he make for giving 
them sufficient food for the purpose. 
As it is today, the^middle-dass people 
have to pay for the bus: they hardly 
can afford a four anna bit to each of 
the boys so that they may take some
thing in the schools. Over and above 
that, with empty stomach if you com
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the other amendment of Mr. Jhulan 
Sinha which says......
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pel them to undergo military training 
I do not know what sort of military 
training that will be.

In days gone-by wars were fought 
with bamboo poles instead of guns. 
Even in the year 1915-16 bamboo poles 
were used instead of guns. Oniy 
sometime;  ̂rifle was allowed to be used. 
Do you want to have again bamboo 
poles in our schools and colleges? 
There are billions of students who are 
to .be provided sufficient lunch or 
something before military training is 
resorted to. I do not for a moment 
believe what my friend here says that 
the Government is wasting huge sums 
of money and a portion of that amount 
could be utilised' for military train
ing. I understand the Government is 
not having enough funds to carry out 
all the projects that they have in 
view. To spend some money on mili
tary trainihg will be sheer tom-fooleiv 
and nothing else.

We have already started the* Ter
ritorial Army. Sufficient money should 
be found for carrying on that Terri
torial Army effectively. Sometimes 
good suggestions  ̂ come from un-ex
pected quarters, i saw in the papers 
this morning that Shri Ram Manohar 
Lohia was suggesting ^hat in order to 
remove unemployment Territorial 
Army should be expanded. I entirely 
agree with him. Territorial Army 
should be expanded so as to give em
ployment to youths. If you begin to 
give military training in schools and 
colleges I submit that more imemftloy- 
ment will be the result.

Now my friend, the Mover of the 
Resolution has adopted a very clever 
method. He has not mentioned in his 
resolution what will be the age of the 
students. So far as I am concerned 
I will be perfectly safe. But what do 
you think of young girls whose parents 
should be thinking of giving them 
suitable matches? If they are busy in 
this sort of military training imem- 
ployment will be the result. I do not 
really understand what is there to 
laught at. I am objecting to this 
‘compulsory*, I would rather welcome

Some Hon. Members: It is out ot
order.

Shri R. K. Chaudhury: Out of
order! But not so far as this amend
ment is concerned. I think it is more 
laudable, more practicable than what 
has been set forth in the previous one. 
You can give military training to 
those who want to receive it. Why do 
you compel the girl of a college who 
may have been married already? 
What is the age limit? There should 
be some age-limit. Make it a prac
tical proposition. After a certain age 
military training should be given or 
should not be given. The whole idea 
is so impracticable and, in my opi
nion. so rotten'that it would be only 
destructive. You try to give more 
money for the defence budget so that 
you can have a regular fully-equipped 
and scientific army. Last war showed 
that we want mechanized warfare. If 
you give some sort of a training to 
prepare students for mechanized war 
then that is a different il:^g. If vou 
can spend more money tO: invest some
thing like an atom bomb or counter 
atom bomb that is understandable. 
Do not do it simply by show of the 
physical prowess of our women-folk.

Mr. Clmirmaii: The hon. Member 
has already taken more than ten
minutes.

Mr. Chairman: Mr. Bhagwat .Tha
Azad.

Shri B. S. Murthy: Our Party has 
not been given a chance. Sir.

Mr. Chairman: Order, order

fWrfinff
# HR ttot

MWN PWT I

%  f  I q r
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^  Tt
w wf5T ^  sTiff ^nnr 'tpit %  ^  

% f « r ^
# tJTT w JT??rnr% 
f^d«r iff f  f̂ RT «pr
5T?fipiff ^  f^ T ^ ^  (#T fr)
fsirar % 11 «r<R w  ^

3T??rr? % f  1%

^ 3 t ^ f  ^  firFgrgict ftrar 
5T ?t 5Ti7r, 5fr im p T ^

?Rr «frT vszmv ^  i wiffft: msr
%(tK # iwr«TJTf

^  ^  T̂̂ r̂ 'TT  ̂ ?TtT 5r*TT 5*̂’
^#rft ?f<T %«rnr TT T f ̂  3IT?^ Pp 
^  ^  fJH’sn ^  w rf^  i

 ̂ WW # JT!f JTRT >TFT ITnTT «rr
l̂ r sr̂ cTT̂  % %

?rwp«r ^ ?ft ftf?ft ^
»ft wnrfTT ^ > f t , r̂, «mrfw *t«r 
^ lft?ft VT*!^ *̂17 Pp ^  f«l>?r (TT̂  
Irvn r^  ^rm srnr i 5rRT?w%*rrf«pp 
JT*pr ^  ^  ^  f̂e*rr  ̂ ^  r̂nr 

f̂Vr: ^iTfrrr ^  «pr fs r^

VT^ 5*1 ^  ^  ̂  TRT 'TOT
*T ^ |, ?ftT JT̂
^  ̂ TTHT̂ T̂ T I ^ fVT^ lgTW
^ WT 5PT % ??r^ ^  iri
'iii îMi '̂ttR'^n *nK ^  irtr

5ft 4 '^  ^  ^rgnr ftr

^ rn rfti^ ^ V T#
I 4 ' Wfjr %  ^  ?TT  ̂ ITT#

^ 3 t  Ir f5r̂ f5rr 5 1  ^  srar 4 '
«TT»i^^fT (f r̂emff 

T̂T ^nrrrRr «tt 5ft f>r 5ft»ff «pt

«TT f?«rrr<r2ff ^
<nftiff % ^rfi^r ^renri
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I (lU f^ ^f- TT inSPT sp )̂ I

P̂psT r̂rsr ^  i^*frifr spt t̂t̂t<\ N
’n5T5»r«TT ^  fsTyrvf iftx 
% 7 j v ^  ^  tr<ii»TTi I srrsr
^iHd T̂̂   ̂ ^’ iT.
<rtr ^  w r̂ r̂t snw f*pjTr
STT’T ?T)T fW rfipff TT ^

^  +'r<fl{ ^  STT’T ?ft
sfr̂ r̂̂  T!: t t  f  1 «h r ^  »t^

?̂5iT ^̂ 3TJIT ^ \ m   ̂ 5ft ( ? ? ^ )
Ppqr 3fT5rr t  sfl̂ 5T5T 
fjT<Pi% irrrT i  I t  ̂ flr

5ft?Rpff % f w  i  I 4' ^
m W f # ?ft ^
?JT?W ?fty ^
fspJTT)fl ^fT5T«IT3r^ft<Tf^# 5T? 
Tt̂ rsTT Tt<rr«jk ^RfT^ ftTO T
^  Jr?TTT >̂T?Tr >Tt̂  f«RT f̂ reTT %

'SH %
wr ?Tfj5rnir<T r̂r ?r#,

?>T f?mnspt
>d'̂  Tn^ ^ T̂T yV  ^  
(T5PrT5»T̂ ) ^ 1  3ft ?̂T % fJTspm ^
r̂^nnf ^  i sn^ 5?: >itk

<nrm <-<-ficĤ r
sfhrnr  ̂ 1 w t  *Ti!̂  ? ft> f̂ raarr
«fnBTw(t «Rff ¥t amr, < rnr*F^ t f^
'S ^  ̂  ^iSf'dO !PT fipTT «|TIT I 4  
j f r  5TiT?r spwTHrtt TTJT^ t  ?ftT?r 
*n%fjft VT sr^ t ^  T><jdi 
f f t f  T̂TT # fsrenf̂ TJTf ^  Ĵ»ft?T 
T ^  *IT*T ^jfT^jt'Tip^ 5, W w
•nfji. fn^H 4><. -dy ?T WT vTTIT 
3̂51% t  I WTT f̂5T([n=r «T?T5t f ,

T fjp T  W v w  ?TTF1) # ^  w  It w r

T̂PT !J5I% ? ? *117 ^  T5T%



389 Resolution re 7 AUGUST 1953

Pro’ ̂  f w  T w  5

pT̂ TPff ^
^  ?5nT̂  >n* f3rm  wk ^  i
W^Tjft ffMr ^  (^rra-)
^  %«rnr (^ * 5 ^ )

5TfTf «r«rf^
?ftT  ̂ 5RHT

^ B̂TTT f̂ r̂ TTPr̂ f Vt
«rF7:«T 2̂  ̂ sfrr

(V+w % iTTT ^  ^  f̂ rf̂ T̂ rt
fPr̂ T ^  I 31“̂  ̂  2̂r3̂

ftrsT-  ̂ %^riT TT; ftrf»rf^T?ft 
fPnr ft, ?rrTÔ T?r ^

^ 1  5T  ̂ ^  pR^^VTcrr
I  wr f^rarfipff % fw m  %

Psra* jprrr t̂pt ^  ^  f̂tr
^  fw r  ̂  TO JRHT WT 

^  r̂  Pji i  O' Pnw 'Srnr i
?nn: ^  ftHrr ^
% 'TTRT T?!, ^  Iff T̂TcT P̂T̂  f  ftr ?TT̂
^  r̂?Tf ?.nTm «ftr ^ r^nw  ^  ?f?Tf

^ I i f t x ^ n r w f y ^  
ftr̂ rrr T̂RT ^?r >sft̂  ^
w  T r̂ t  I %n  ̂^  ^
5̂ FR*T W  ^ VT^ ^ f%
^  2FT ( ^ )  f ^  R̂T,
TO% ^^T?t Prrrfen i

^  *Ti5̂  T̂ft % urcftriff ^
f» n j# % f^  f^^T^TRnT’RTRTTt I 

^ ^  fircr# 5TT firo

^   ̂ ^  ^  ^  ^
ferr 'irnT, ^  *f»T w w

TO? 5 ^  ^  ^nj% ^
^  I #Ttftnrr #

«rq^ #' «TT: v
''Moral is to the physical as three 

to one/'

( ^  ipT 1JW ^  ftr̂ JTT t )
*TFft vnr T̂T̂  ^  ^  >di*rd % *PT

vft’ft % *Ft 'ddiHi *
% m # % fprri? ^iT^ 

?TR % Ti5%, ^  r̂r# %
^  vnr  ̂^  Iff Pf 5̂fT %
^  PfRRIT I  I ^

fPTT «rrr % trt r̂̂ ft ^
ft>«rrT nft^f^f^re<V
f̂ RiTT  ̂ ^  VW ?t ®F̂T

^  ^  ÊTV̂ 5 ^  ^
7̂% w w \ ^  ^X

VT̂ Î  % RVT \ o
TtotPt^  ^  ^  ftrcar

^  T̂% I 9TfV
TK «rnr ^  ^

^ m  \ n ^

^ T ? r j ,  4'̂ =nTOcTT̂  ftfT
M^t^st: % 'mr ws(^ ^   ̂

i(\k. ^  I
^apr^^Rn:
r̂nff , f̂V>H ^«T ^

fft^^TTT^wftr vT^fipff A  vm vvyT 
I  I WR xrr̂  jjT tTifr \(\x 

?r?% vt [^f^ f t

^  5 , ^  ^  ^  ^
H (̂T?ff VK 5 I w ft icnft
fCTRT vnfNrw^RR % ftrPTOT ^ mrr 
qM r̂ m H wi r̂ 3F?T t : *
“We go by the measurement of the * 

r-h.»st and not by what is inside the 
t'usom. *
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^ '(TTT ^  f»ra- 5TT^ I
(w?fr) ^  f’T̂r 3rr̂ »n 'irk fsnr 

( 5 ^ )  ■»ft I 5^ fw f«n ff
fSTSTT ^  ^  ^

r<wrr«Pfir ^  Pro f , ^  ^
|̂r<iq t  W’T ̂ fT̂TT «TT wsr lyp

«ft, W  5ft
#F«mi 1 1  *nn: «rrr ^ rf ?fr ^  ^
CTH 'K  5TT t  I f  ^
tPTTT̂  W^^ftftreTT^

f5W%
^  grrr I f

» m r* r^ ^
?ftK*T?t'n:
(f?r€»^ ’Tfr«mft) tc i

« n :^ ? rw
ftra^r 5 ^ ^  iTR^iTT^rf^ I 
3Tf tft W  ^  TTlrff^ ^  ^  ^

^  5T5̂f % ?rm  ̂ sr̂ TT̂  tt 
f  I

Shri Khardckar (Kolhapur cum 
Satara): I had no idea that I would 
speak today but the atmosphere has 
been so persuasive that I cannot re
sist the temptation. These are day.M 
of high floods and today we found the 
Hbuse flooded with militant eloquence 
of the Am?azon. Our Kaka Saheb talk
ed about the necessity of physical ex
cellence. Here. I feel like telling a 
very interesting story about physical 
exceUence [minus the ‘top*. George 
Bernard Shaw published a theory of 
his own on ‘Eugenics*. He said if by 
lelect breeding, from the old plough- 
horsc and the old rotton dog we could

produce the modem marvel of a race 
Horse and the Alsatian dog, why not 
by proper selection and by bringing 
together proper men and women im
prove the bread of men. Now, it is 
very easy to came out with a theory, 
but if you have to practice it, it be
comes very difficult. There is an in
teresting anecdote in this <!onnection. 
Once a very beautiful lady met George 
Bernard Shaw. When Shaw saw this 
lovely and very interesting persona
lity, he said: “Young lady, why have 
you come?” “I have come to see you 
because 1 was interested in your 
theory” and she immediately began 
putting very interesting questions. 
“Mr. Bernard Shaw, do, you not think 
you are the best brain in the world?” 
Shaw said: “Well, anyone having
brains can be convinced about it". 
Then she asked: “Do you not think
that I am the loveliest woman in the 
world?” Bernard Shaw said: “Any
one who has eyes can be convinced 
about that.’* Then she said: “If that
is so, if by putting these two together 
—your intellectual excellence and my 
physical excellence—we were to give 
the world an offspring for the benefit 
of humanity, would not the world get 
superman?*' Shaw was an honourably 
married man in spite of his eccentri
cities, and he did not want to be out
witted, after all, by a dancer. So, 
Shaw said after scratching his beard 
for some time: “Yes, my Irdy, you 
have thought about something intri
guing, but may I ask you one or two 
questions, just as you have been very 
kind to ask me?** He said: “Do you
know how I look?’*. Shaw always de
scribed himself as something of a 
monkey, a tall, lanky, lean fellow with 
a beard and so on, certainly an ugly 
sf)ecimen of mankind. And then Shaw 
said: “That means, that is the phy
sical side of Shaw’*. And he said: 
“May I describe your brains, the 
brains of a dancer? It is better that
I do not describe. So, you have seen
only one sida of the picture. If
Shaw’s ugliness and Isadora Duncan’s
brains, i.e., lack of brains, were to bft
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put together, the outcome would be 
something horrible”.

[M r .  D e p u ty -S p e a k e r  in the Chair]
Now, my point was whether by a 

sort of regimented military training 
we are going to produce more or less 
“dum driven" cattle in this country 
where education itself is so very defi
cient. When standards are going 
lower and lower, is it proper for us to 
try doing so many things—apart from 
the other objections that I have for 
military training? I am even opposed 
to compulsory physical training. I 
Would rather go in for sports and 
games. They will not only improve 
your physique. They add beauty to 
your body, and your mind considerably 
improves; that spirit of co-operation, 

.the spirit of comaraderie, and what is 
more, the sense of justice and fairplay 
are developed. Let us not give up all 
these moral qualities which we have 
inherited from the past. Let us try to 
improve all these, and let us not bp* 
a nation that is rotten, but that 
which is physically, intellectually and 
morally strong.

Now you know that if you look into 
the political history of the world, you 
will find there are 6wo currents of 
political thought. One is Ihe Roman 
political thought, and the other is the 
Greek political thought. The Roman 
political thought always tried for soli- 
diarity, discipline, organization, mili
tary strength and so on. What has 
it led to?—dictatorship, wars, milita
rism and all that. As against that, 
you have the Greek political thought 
which laid emphasis on individual 
freedom which has led to democracy. 
We have been a nation that is peace* 
loving. Is it proper for us to give it 
up and. completely change? When you 
think of military training, compulsory 
or otherwise, in schools and colleges, 
you are going to bring the t3np*e 
mentality which will produce we do 
not know, what sort of trouble in this 
country. At a time when we are like
ly to lead the world towards peace 
from madness and lunacy, is it pro
per for us to think of copjring others?
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Let us build on the solid foundations 
of the past, and let us be a nation that 
would spread the gospel of peace, love 
and co-operation.

Mr. Deputy-Speaker: Shri Satisb
Chandra.

‘ Shrl Joachim Alva (Kanara): May 
I know, Sir, whether you propose to 
extend this debate, for, I may draw 
your attention to the fact that this 

. subject is of more interest than even 
the defence estimates? This question 
of military training must be disposed 
of once and for all. and 1 woutd like 
you to give not one, but even two 
hours, for the debate.

Shri Tyagi: I thought perhaps the 
relevant closure of the debate would 
come from the Education Ministry. 
Our Deputy Minister is only interven
ing.

1 P.M.

The Deputy Minister of Defence 
(Shri Satish Chandra): I have heard 
with respect and attention, the speeches 
delivered in the House today. In fact, 
i had not expected that this debate 
will be so lively and arouse so ymich 
interest among the hon. Members.

First of all. let us be clear nbout 
the object of this Resolution. The 
Mover has laid emphasis mainly on 
the character-building aspect of mili
tary training. He has drawn the atten
tion to the fact that military training 
helps character-building, and enables 
one to improve his physique. It helps 
in inculcating among the trainees a ’ 
sense of discipline, In developing self 
reliance by teaching them the dignity 
of labour and so on. Same other hon. 
Members have spoken about the de- 
velooment of martial qualities amx^g 
the youth of the country. They think 
that military training is essential from 
the defence point of view. There in 
a great deal of difference between ' 
these two approaches.

The Mover of the Resolufion does 
not appear to be very keen about the 
development of martial qualities as a
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[Shri Satish Chandra] 
result of compulsory military training. 
His object and approach is entirely 
different. I am in full sympathy with 
the object which he has in view. It 
is absolutely essential that our young 
men must receive today a training 
which will make them more disciplin
ed citizens, and develop in them a con
structive outlook. They will thereby 
learn to  ̂do things with their own 
hands and their physique will also 
improve. This is something to which 
nobody can have any objection, be
cause it is an absolutely non-contro- 
versial approach. Keeping this object 
in view, I feel that increasing assisr 
lance and greater facilities should be 
provided' for imparting military train
ing to the youth of our country.

But as far as the defence aspect is 
concerned. I would say that it is en
tirely a different matter. Many hon. 
Members have opposed the introduc
tion of military training on a compul
sory basis. They feel on various 
grounds that it is not proper to Im
part regular tnilitary training to all . 
young men and women. I do not 
wish to go into this controversy, be
cause in the context of the present re
solution, it is not very relevant. If 
I toitfh that subject, I will raise a 
discussion about the role of our army, 
navy and air force, about our defence 
requirements; to what extent we are 
prepared to meet an aggression, and 
to what extent we should further pre
pare ourselves. I think that such a 
disussion is neither within the scope 
of the present Resolution, nor does it 
appear to be the intention of the 
Mover to raise it here. Military train
ing is being Imparted in various ways. 
Some hon. Members may rightly feel 
that the facilities should be extended 
to'^enable more and more bqys and 
girls to receive it in future. But when 
we talk of compulsory military educa
tion, I will request hon. Members to 
realise the Magnitude of the problem. 
Some Members have said that we 
should not hold up this scheme by 
saving one crore or two crores of 
rupees. Well, to convince them that

it is not a question of a crore or two, 
I think I should give some facts and 
figures. The National Cadet Corps at 
present has on its rolls about 82.Q00 
Hoys and girls and the total expendi
ture on the NCC, which is shared bet̂  
ween the Central and the State Gov
ernments, is about Rs. 1 crore and 90 
lakhs. For the training of 82,000 boys 
and girls we are already spending I 
crore and 90 lakhs of rupees. From 
the figures that I have been able to 
gather from the Ministry of Education, 
the number'of students above 15 years 
of age on a rough calculations is betr 
ween 2 and 24 mrillions, i.e. about 30 
times more than the number which is 
receiving the benefit of NCC training 
today. Even if we confine military 
training to boys and girls over 15 years 
of age, it is going to cost us an ad
ditional 60 to 70 crores of rupees per 
year. NCC training is not the com
plete military training; only elemen
tary type of training is given. Can 
we afford to spend an additional sum 
of 70 crores of rupees, if we decide to 
expand the NCC scheme to include 
all the boys and girls above 15 years 
of age in our schools and colleges? Sir, 
that is a colossal figure. It is easy for 
an hon. Member to say that we are 
spending 100 crores of rupees on the 
Damodar Valley and why not spend 
money over this? But the hundred 
crores which we spend on the Damo
dar Valley are going to last. It is 
not a recurring expenditure; it is a 
productive capital expenditure......

Shri Sarangadhar Das (Dhenkanal— 
West Cuttack): The Damodar Valley 
will bring in a thousand crores.

Shri Satish Chandra: So I say. 
are only supporting me.

^ou

Shri Tyagi: You always support 
him.

Shri Satish Chandra: The total
number of boys and girls in our Higher 
Secondary Schools and Colleges, if we 
also include those below 15 years of 
age, is about 4 millions. This does not 
includie primary schools, vocational
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and technical institutions etc. If the 
Resolution is accepted and is to be 
irtipiemented, it will require an ex
penditure of over a hundred crores of 
lupees per year.

Again some hon. friends have 
spoken about- the necessity for the ex
pansion of the Territorial A^py and 
about imparting military training to 
adults. I just tried to see the latest 
census report and found that the po
pulation between 13 and 26 years of 
age is about 95 millions. By the 
figures that I have given above the 
House Will realize that the entire Go
vernment of India Budget will not be 
sufUcient to provide military training 
to all of them.

Apart from the financial difficulties, 
the hon. Members who have supported 
this resolution have not realised the 
difUculty about the availability of 
equipment. If .military training is 
given on such a vast scale, probably 
the entire military equipment that we 
have or that we may have to replace 
each year will easily have to be mul
tiplied many times over.

Several Hon. Members: Have bam
boo poles.

Shri Satlsh Chandr :̂ There is the 
difficulty of equipment: there is not 
sufficient personnel to undertake the 
task, there is the difficulty of finances. 
What I mean to say, is that being in 
the fullest sympathy with the objects 
which the mover of this resolution 
has in view, let us dispassionately ex
amine as to what extent it is possible 
to extend the present flacilitle® for 
military training and in what manner 
it can possibly be done,

Shrl R. K. Chandhnry: May I know 
what will be the return which the hon. 
Minister expects supposing we spend 
this 95 or 100 crores.

Shri Satish Chaadra: I do not agree 
with Mr. Chaudhury that the money 
spent on various schemes of military 
training does not give any return. 
Every hon. Member who spoke today 
has laid emohasis on character-build-

ing, on improving the physique of our
boys and girls and the need of deve
loping in them a sense of social res
ponsibility etc. etc. Those are very 

essential qualities if we really want 
to re-construct this vast country.
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Now the point is as to how we can 
impart to as great an extent as pos
sible the military training to boys and 
girls. Because it is found difficult at 
present to obtain further funds for the 
development of the National Cadet 
Corps in order to impart Instruction 
to more than 82,000 students we are 
trying to evolve a new scheme called 
the Auxiliary Cadet Corps. The ex
periment was tried last year in a few 
schools and we are satisfied that it 
has got potentialities of development. 
So, from this school session we are ex
tending that experiment which is now 
taking shape in the form of the Auxi
liary Cadet Corps. This Corps will 
provide training in citizenship, first 
aid, social sciences through some from 
of manual labour, route marches, phy
sical exercises and mass drill etc. If 
hon. Members give further suggestions 
the syllabus can be improved upon to 
include other subjects, for instance, fire
fighting etc. Training in these subjects 
will help a great deal in building up 
the personality and character Uf the 
boy. All these subjects form part of 
full military training. In a way, the 
Auxiliary Cadet Corps will provide 
training in civil defence and transform 
students into better citizens without 
giving weapon training, which is very 
costly.

1 am glad to say that the Baroda 
State has recently agreed to provide 
compulsory A.C.C. training to all its 
under-graduates......

Mr. Deputy-SpeaJcer: Is the hop.
Minister likely to take a long time?

Shrl Satish Chandra; Yes, Sir.
Mr. Deputy-Speaker; Then he may 

continue on another day. The House 
now stands adjourned to >7ieet again 
at 5 P.M. today.

The House then adjourned till Five 
of the clock.



399

The House reassembled at Five of the 
Clock.

[M r. D ep x jty -S p ea k er  in  the Chair!

then there was firing, there was lathi 
charge and then it went to the ex
tent of calling military aid. The 
Hindustan Times of 17tih Julyi 1998 
in its editorial had said: '‘Troops had
been called out at Calcutta at last in 
dealing with the situation created by 
the Tramway Enhancement Resistance 
Comm<kee.” What was the justifica
tion for the calling of the troops, 
firing and other things. To put it in 
the words of Dr. B. C. Roy, the 
economic situation of the country was 
largely responsible for the agitation 
against the Government and the situa
tion was further aggravated by the 
ever increasing unemployment. He 
also stated that uhless the menace of 
economic distress is fought, there was 
no solution for it. I will not go into 
the details about̂ . it. I have only 
read the report in papers. I leave 
it to the hon. Members of this House 
who had been there in Bengal and 
who know the situation better. The 
agitation was against British capital 
and its exploitation. The report says 
that according to the Company’s 
accounts for 51 there was a net 
earning of Rs. 10 lakhs after allocating 
funds to the new accounts. A divi
dend of 6 per cent, was declared. 
So what has happened within the last 
so many months to justify the 
ienhancement of fares? It would be 
difficult to say. It would be difficult 
for me to cite another instance where 
a British capitalist business is nursed 
so well and made remunerative. 
Tram cars certainly are essentially a 
poor man’s means of conveyance and 
even the slightest enhancement of- the 
fare is bound to cause undue hard
ship to the poorer classes.

It is unfortunate that even the 
slightest trouble anywhere in the 
country develops and catches like 
wild fire. The reason is obvious. We 
read in the papers every day that 
industries are closing and unemploy
ment is increasing. For the last three 
days the House has been discussing 
the silk industry and the coir in
dustry and in the course of their 
speeches hon. Members have pointed 
out how the small industries like, 
silk, coir and handloom are closing
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d is c u s s io n : ON CALLING OF 
TROOPS IN CALCUTTA.

Mr. Deputy-Speaker; Mr. A. K. 
Gopalan will raise the discussion now. 
The discussion will close at 6-80. 
There are a number of members who 
are anxious to speak here. They have 
given me notice and so 10 minutes will 
be the maximum for a speech. If 
they cut it down to less than 10 
minutes it is all the better so that all 
the people can take part. I will call 
the hon. Minister at 6-15.

Shri A. K. Gopalan (Cannanore): I 
first of all thank you for the kind 
opportimity that you have given to the 
Members of this House for discussing 
a very important issue that has 
happened during the last month. 
After the last session of the Parlia
ment from Calcutta to Tuticorin seve
ral things have happened, which 
require the serious consideration of 
the Government and the Members of 
this House. The lives of people, I 
do not know how many, have been lost 
and if we shut our eyes to the 
serious situation on technical grounds 
I am sure that we will be doing 
injustice to the country and to the 
people. The agitation in Calcutta 
began in the first week of July. It 
was against the enhancement of the 
tramway fares. It was a struggle for 
one pice but really the people were 
not able to pay even that one pice 
and that was tl̂ e reason why the 
agitation rallied round itself all the 
sections in Calcutta and also the whole 
masses. All sections of people in 
Calcutta rallied round this agitation. 
That shows that it was really because 
the condition of the country was such 
that the people were not even able to 
pay one pice more. The first agita
tion started with the people who 
refused to pay the enhanced rate and




